National Company Law Tribunal

Allahabad Bench

CPNO. O] [ ND | 2012
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 12.02.2018
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CP No.01/ND/2012.

Advocate, Sh. Rahul Singh for the petitioner. Advocate, Sh. Ajay Kumar

Singh for the respondent. The order is not yet ready. Hence, the matter is

listed on 20™ February, 2018.
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